
NATIONAL COMPANY LAW TI{IIJUNAL
MUMI}AI BENCH

cP(IB)-2494(Mts)/2018

CORAM: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHR1 RAVIKUMAR DURAiSAMY
MEMBER (T)

OIIDEII SHEEI' OF THE IIEAIIINC OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 28.08.2018

NAME OF TFIE I'AIiTIES: Chrome Infosoft Solutions Pvt. Ltd.
v/s.

Writer Business Services Pvt. Ltd.

INSOLVENCY & BANKI{UPTCY CODE 2016

OI(DEI(

On the withdraival memo filed by the Petitioner's Counsel, this Company

Petition is hereby dismissed as withdrawn.
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